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‘(c) the amount of funds rececived by
each of those organisations during the last
three years ?

THE MINISTER OF HOME AFFAIRS
(S. BUTA SINGH) : (a) and (c). Large
pumber of organisations in Orissa have
received foreign contribution during the last
three Years. As such it is not feasible to
furnish the amount of foreign contribution
received by each organisation due to the
voluminous nature of the information
shought, If information regarding any
particular organisation is required the same
can be furnished.

(b) Under the Foreign Contribution
(Regulation) Act association having a defi-
pite cultural, economic, educational,
religious, or social programmes may accept
foreign contributions.

“Measures to Check Pollution™

*389. SHRI V. SOBHANADREE-
SWARA RAO :
DR. T. KALPANA DEVI :

Will the PRIME MINISTER be pleased
to state :

(a) whether the Union Government are
collecting any levy from the industries for
setting up devices/equipment to check
pollution;

(b) if so, the details thereof; and

(c) the dent made to check pollution
by the measures taken by the Central Board
for the Prevention and Control of Water
Pollution during the last three years with
details of measures taken ?

THE PRIME MINISTER (SHRI RANIV
GANDHI) : (a) No, Sir,

(b) Does not arise;

(c) The contributions made and the
measures taken by the Central Board
include :

Minimal National Standards and
emission limits for polluting indus-
trics have been prescribed and
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Task Forces set up to help the
State Boards in implementation of
these standards. At the instance
of the Central and State Boards,
out of 4054 polluting industries
(major and medium), 2076 units
have ingtalled effluent treatment
plants;

A network of water and air quality
monitoring has been set up; and

River basin-wise studies have been
conducted. Based on such a study
in the Ganga basin, the Ganga
Action Plan has been launched.

Theft and Forgery in Various Departments
of Defence Ministry

*396. SHRI BALWANT SINGH
RAMOOWALIA : Will the the Minister of
DEFENCE be pleased to state :

(a) whether losses due to increased
incidence of carelessness, theft and forgery
in several departments of the Ministry of
Defenc: are mounting every year;

(b) if so, the loss suffered on each
account during the part three years year.
wise;

(c) the measures taken to check the
loss; and

(d) the steps proposed to check such
losses in future ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE RE-
SEARCH AND DEVELOPMENT (SHRI
ARUN SINGH) : (a) and (b) No case
of loss due to carelessness, theft and forgery
in the Ministry of Defence (Secretariat) has
been reported during the last three years.

(¢) and (d). Does not arise.

Per Capita Income

%398, PROF. RAMKRISHNA
MORE : Will the Minister of PLANNING
be pleased to state :

(a) whether it is a fact that the
country’s per capita income is not only
below that of Pakistan and Sri Lanka but



